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CENTRAL AJ)MINISTRATIV§ TRIBUNAL Al·l AljAB@ IEN::H 

ALLAHABAD· .. 

Allahabad this the ~ ,. day of 1996. 

~ Han• ble Mr. Justice B.C. Saksena, Vice-Chairman 
- Han• ble Mr• s. Das Guota. cWministratiw Member. 

. 
1. Original Application no. 260 of 1992. 

Shiv Narayan Pateriya, 5/o Shri R.R. Pateriya, R/o Gan­
dhi Nagar, Nai Basti, near Plaice Chowki, Lalitpur. 

' 

i. 

11. 

• • • App lie ant • 

Wrsus · 
I 

Union of India through General Manager, Central 
Railway, Bombay, VI. 

Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

Divisional Railway Manager, Central Railway, Jhansi. 

••• Respondents 

Alongwith 

~4 Original Application no. 261 of 1992 • 

Ghanshyam Dass Chaurasiya, s/o Shri H. Chaurasiya, 
R/o 9, Ganesh Bazar, Jhansi. 

• • • APplicant. 

Versus 
1. Union of India thr ough Genera 1 Manager, Central 

Railway, Bombayyr. 

ii. Chairman, Railway Service Corrunission f Known as 
Rai lway Recruitment Board now), Bombay Central, 
Bombay. 

• • • Respondents. 

3• Origina l App l i cati on no . 262 of 1992. 

Ramashanker Tr i pat hi, S/o Sr i H.L. Tripathi, R/ o 4, 
Su jekhan Khi r ki, Jhdns i . 

• • • Apr 1 ic a nt 

Versus 

1. •r-.. f I - • · r ·• ·nd i a · ! ' ('I· 1 b G 
kc.: \> ·· , Bombu y VT!! 

. ~ l . . - ; ~ ::a ~er, Cent r a 1 
! 



---- --
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\ 

ii. 

' .. 
• 
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. . 

Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Cenatral, 
Bombay. 

• 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

r 

-
••• Respondents. 

~. Original Appl1cat1on no. ~63 oi 199~. 

Ram Kumar HaYdeo, slo Sri Sitaram Nandeo, R/o 474 near 
Bihari ji ka Mandir, Sabina Cantt, District Jahns!. 

i. 

' I 

• • • App lie ant. 

Versus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as .Railway Recruitment Board), Bombay.Central, 
Bombay. 

• •• Respondents. 

I 

5"· Original Application no. 264 of 1992. 

Rakesh Kumar Srivastava, S/o Sri V.P. Srivastava, Rio 
Behind Normel School, Gooler Naka, Banda. 

• • • App lie ant. ~ 

Vers us 

i. Uni on of India, throug h Genera 1 Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Servi ce Commission (now known 
as Rai lway Recrui t ment Boar d), Bombay Ce ntral, 
Bombay Vf. 

( I j 
t # • 

,-. ,, -· 

iii. Divisional Rai lway Manager, Cent ral Ra ilway, Jhansi. 

• • • Re sponeents • 

6. Original App lication no. 265 of 199 2 . 

Km . AH:ka Waka nkar , D/ o Shr i V. G. \','akankar # R/o 49 
Nars i ngh Rao Toriya , J hi=ms i. 

i. 

ve rsus 

· ·· 1.; ,.. n ... - • • • 1 :~ -'--'-' \, 

Uni on of l nd i,. Thr o h r - 1 u c nt ral ~ ug ~nera ,v n ~ oc· r , e 
• • •• 3/-

" 
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Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

. . : 
• • ••• Respondents. 

f •- Ori9inal Appl-ication no. 266 of 1992. 

Dilip Kumar ~arwal, S/o S~i N.C. Agarwal, R/o 45, 
Cilatwiyonc;, Juaii5i. 

• • • Applicant. 

Vers.as 

i. Uni ~n of India through General Manager, central 
Railway, Bombay VT. 

.. 

ii. Chairman, Railway Service Commission (now known as 
Railway Recruitment Board), Bombay Central, Bombay. 

iii. Divisional Railway Manager, Central Railway Jhansi. 

• 
l. 

• • • Respondents • 

• 

Avdhesh Kumar Vaidh, S/o Shri u .. s. Vaidh, Rio 131 
Devri Mohalla, Ranipur, District, Jhansi. 

••• Applicant. 

Versus 

Uni on of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway service Commission (no~ known 
as Railway Recruitrrent Board), Bombay Central, 
Bombay. 

• •• Respondents. 

'I• Ori~ nal Applicationno. 268 of 1992 . 

Sat ya Prakash Dubey, slo Sri B.P. Dubey, C/o Bundelk hand 
Medical Stores, Nariya Bazar, Jhansi. 

• • • Applicant. 

Versus 

i . Union of India thr ough Gem:ral t.'•anager , Cent r a l 
Railway, Bombay Vf. 

ii . :h.Jirman, Railway Scr" .~'e C() ·~r.i -s s i .:, ~r t 1-'lt>-·r . 
.J s Railway Re cruitme nt Bo.3rd) , &'J1r.Lay Cc :--: ra! , 
Bombay . 

\ 
"' . 
I • \ . ·. 

I 
... .. . £. -

-· -.... 
, 



\ 

- ... '- . . 

n no. 269 of 1992 

jjan Singh, R/o Post and Village 
·.p.) • 

••• Applicant • 

:>ugh General Manager Central 

.iervice Commission {now known 
nent Board) • Bombay Central, 

v 

Manager, Central R.ilway, Jhan~. , 

•••• Respondents, 

. on no. 270 of 1992, 

S/o Sbri I.D. Srivastava, R/o 
Ganesh Bazar, Jha&si. 

• • • App lie ant • 

~ ough General Manager, Central 
~ 

• 
Service Commission (now known · 

t ment Board) , Bombay Centra 1, 
').,. 

y Manager, Central Railway, 

••• Respondents . 

ti on no. 271 of 1992. 

Brish Shan Lodhi, R/o Gram and 
Talbehat, Distt. Jhansi. 

• • • App lie ant. 

rsus 

!.I' ogg h Ge neral Manage r, Centra l 
T . 

service C ommis~ion (now ktn>w11 
t~nt Board), Bombay Centldl , 

\ 
C '\ - ~ I 
!~ c,.., ••.. ....J,' -

IIH 

J , 
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. 
iii. Divisional Railway Manager, Central Railway, 

Jhansi. 

• • • Respondents. 

,. 

lJ• ~iginal Application no. 272 of 1992. 

Jai 
a1, 

Prakash Mishra, S/o Shri Madan Mohan Lal Mishra, R/o 
B,.,..a-ao"" Th ~ne-i ........ '!f • • • ...., • ·--- •• _.- • 

• • • Applicant. 

Versus 

1. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway servic_e Con111ission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 1 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respcndents • 

1~. Original Applic ation no. 273 of 1992. 

Sayyed Aizaj Mohammad, Slo Shri S.l. Mohammad, R/o 
682/6, Tondon Compund, Civil Lines, Jhansi. 

• • • Applicant. 

versus 

i. Union of India throug h General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission,(now known 
as Railway Recruitment Board}, Bombay Central, 
Bombay. 

iii. Divisiona l Railway Manager , Centra l Railway, 
Jhansi. 

• • • Respondents • 

1~. Origina l Application no. 274 of 1992. 

&Qepak Babu Rawat, S/o Shri R.N. Rawat, Rio 83 Chhatra­
salpura, La litpur ( U.P.). 

• • • App lie ant. 

v~rs us 

i . Union f> ! lndla tnrougn -.5tt.l:'ra: , •.,cne~ge r , Ce ntra l 
Railway , Bombay Vf . 

• ... 6/-

I 

• 

I 
I 

I . 
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ii. Chairman, Sailway Service Commission (now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central Rail.,ay, 
Jhansi. 

••. Respondents. 

16~ Ori;gin~l Application no. 27, of 1992. 

Santosh Kumar Sharma, S/o Shri B. Sharma, R/o 155/20, 
Subhash Pura, Lalitpur { U.P.) 

• • • App lie ant • 

versus 

i. Union of India through General Manager, Central 
aailway, Bombay VT. 

ii. Chairman, Railway Service Commission (•now known 
as Railway Recuritment Board), Bombay Central, 
Bombay. 

. 

iii. Divisional Railway Manager, Central Rai:Way, 
Jhansi. 

• • • Respondentsl 

1~. Original Application no. 276 of 1992. 

Ma hesh Chandra Sharma, S/o Shri R.D. Sharma, R/o 241 
Out s ide Datia Gate, Be hind Home Guard Training Cente~ 
Jhans i. 

i. 

• • 
l. l . 

• • • Applicant. 

Versus 

~· Uni on of India through General Manager, Central 
Railway, Bombay VI. 

Ch a ir~~tan , Railway Recruitme nt Boar d (Priviously 
kn own as Railway Service Commission) , Bombay 
Ce ntr a l , Bombay . 

• • • Respondents. 

1g . Or i gina l Application no. 277 of 1992. 

R.s . Upd hayaya. S/o Sri H.s. updha yaya, R/o Railway Qr. 
no . G- D l o~k, Aqr a Cant t. 

• • • App l i cant. 

versus 

i . : 'r : -- r .-.: lr-:l ia t hrough Gent:-l ~Jl ;.ian~ger , Cent1 ~l 

••• 

, 

__ ,l __ ~ 

. ·J \.... ., 

fl I 

J t 

J 



• 

• 

\ 
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• 
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.. 

Railway , Bombay VT. 

Chairman Railway- Service Commission (now known 
as Railway Recruitment Board), 8ombaJ ~ot.ral, 
Bombay • . 

• 

Divisional Railway Manager, Central Railway, 
.Jhansi. 

' - . 

• • • Respondents. 

1,. Original Application no. 278 of 1992. 

Om Prakash Rai, S/o Shri P.P. Rai, R/o (C/O) Bhatriya 
Lodge, Manick Chowk, Jhansi. 

i. 

11. 

iii. 

• • • App lie ant • 

versus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Service Commission (now known 
as Railway Recruitment Board), 0 ombay central, 
.Bombay. · 

Divisional Railway Manager, Central Railway, 
Jhansi. 

• ••• Respondents. 

l.o. Original Application oo. 279 of 1992· 

Ajai Kumar Upadhayaya, S/o Sri B.L. Updhayaya, R/o 182/1 
Barubhondela, Jhansi. 

• • • Applicant. 

versus 

i. Uni 'Jn of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman Railway Service Comr1i ss ion { nott kn own 
as Rai:Way Recruitment Board), Bombay Central 
Bombay. 

iii. Divis,onal Ra~lway Manager, Central Railway, 
Jhansi • 

• ••• Respondents • 

2~. Or i ginal Application no. 280 of 1992. 

Ru- 5\• ?r '':" .oh , rwar, S/o Shr i Tam:1e , R/ o Gr am Be-r aj poc;t 
Lohaga Via Kcnc h, Di stt. Jh~ns i. 

Ve r s us 

• • • Applic ant 

\ 
~ ••• • & ,1_ 

• 

. - -

I 

! 

J ' 



\ 
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i. Union of India through General Manager, Central 
Railway, ~ombay VT. 

ii. Chairman, Railway service Commission {now known 
as Railway Recruitment Board), Bombay Central, 
Bombay. 

iii. Divisional Railway Manager, Central R~ilway, 
Jhansi. 

• • • Respondents. 

2t. Original APplication no. 281 of 1992. 

; Mahendra Kumar Tripathi, Slo Shri B.D. Tripathi, Rio 
30512, Jhokan Bagh, Jhansi. . 

• • • Applicant • 

~rsus 

i. Union of India through ;General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission {now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. · 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents • 

zg. Original application no. 424 of 1992. 

• Rajesh Chandra Tripathi, slo Shri A.S. Tripathi, Rio 
Ka l oo K~Jan, Tinwari Road, Banda. 

• • • 

Versus 

;"'>. 

'i Applicant • 

i. Union of India through General Manager, Central 
Rai lway, Bombay VT. 

i). Chai r man , Ra ilway service Commission (now known 
as Railway Recur itment Board) , Bombay Central, 
Bombay. 

iii. Divisional Railwa' Manager, Central Railway, Jhansi. 

• • • Re sponcie nt s • 

2.. Orig i nal Application no. 425 of 1992 • 
._ 

rlckesh Kum<l r Av~a sthi , S/ o Shri L.s. Awasthi, R/o 76 
\.:"c.s l !=f :- , ~ . .... ·-~ .: 1 ' , Jhans i. 

• • • ApiJ l l c ant • 

\ 
\~\- •.... 9/-

.-/ ,....,. . .. 

• 

ll 
I 

-





-
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. 
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I 

II a II 
• 

1. Union ·of India through General Manager, Central 
Railway, Bombay Vt • · . · 

• • 

n (now tno.lib 
centra 

2).~ Original AfJplication no. 281 of 1992. 

Mahendra Kumar Tripathi, S/o Shri B.D. Tr1pa:tbi, R/• 
30512, J'holtan Bagh, Jhans1. 

ii. 

• • Applicant • •• • 
~rsus 

Union of India through General Manager. Central 
Railway, Bombay \ff • . 

Chairman, Railway service Commission (now known 
as Railway Recruitment Board), Bombay, Central 

Bombay. · 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

, 

•• • Respondents. 

2$. Original application no. 424 of 1992. 

Rajesh Chandra Tripathi, S/o Shri A.s. Tripathi, R/o 
Kaloo Kuwan, Tinwari Road, Banda. 

• • • App lie ant • 

Versus · 

i. Union of India through Genera 1 Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission (now known 
as Railway Recuritment Board), Bombay Central, 
Bombay. 

• • 

iii. Divisional Railwa~ Manager, Central Railway, Jhansi. 

••• ~~epnndents. 

2~. u£iginal Application no. 425 of 1992 • 
.... 

Rukes h Kumar Awasthi, S/o Shri L.s. Awasthi, R/o 76 
11uSl.i..J ( i , 'Bar a Bazar , J hansi , 

-· .. .../ 

• • • 1 . ~ App ~car. ... 

'M- ..... 9/-

• 

.... 



... 
• 
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\ 

. -

II 10 II 

2'J. ~iginal Application no. 916 of 1992 

Madhuker Deo Pandey, S/o Shri R. Pandey, Rio Post· 
Baldeo, Distt. Mathura ( U.P.) • 

- 1-; 

ii. 

iii. 

• •• Applicant. 

... v-trsus _1 .. 
. . 

Union -of India through General Manager, Central 
Railway, Bombay VT. 
Chairman, Railway Rec:rui:t::ant 9t:'ard (Previously 
known as Railway service Commission), Bombay 
Central, Bombay. 

Divisional Railway Manager, Central Railway, 
Jhansi. ' 

• •• Respondents • 
• 

28· ~iginal Application no. 918 of 1992. 

Rajendra Kumar Srivatava, S/o Shri V.S. Srivastava, R/o I 
554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar, 
Jhansi. 

• • • . App lie ant. 

versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board, Bombay, Cen­
tral (previously known as Railway Service 
Conmission). 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

~· ~iginal Application no. 920 of 1992. 

Ram Gopal Rai, S/o Shri B.L. Rai, R/o 29 Ramlila Maidan, 
Sabina, Distt. Jhansi. 

••• Applicant 

VelSUS 

i. Union of India through General Manager, Central 
Railway, Bombay VT·. 

1: Chairman, Railway Recruitment Board (Previously 
knowa as Railway Service Commission), Bombay 
Central 

• • • A,:-::. lie ant. 

••••• 11/-
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iii. Divisional Railway Manager, Central Railway, 

Jhansi. . . 
• • • Respondents. 

Je• original Application no. 922 of 1992 

Pankaj Kumar Gupta, Slo Shri s.B. Singhal, Rio Rly. 
Qr. No. MB 178-A, Station Road, Agra Cantt. 

• • • APPlicant • 

versus 

i. UOi'=> n of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitrrent Board (previously 
known as Railway Service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents • 

3~; Original Application no. 923 of 1992 

Pradeep Kumar, S/o Shri P. Narayan, R/o house no. 475 
near Bihari Ji ka Temple, Sabina, Jhansi • 

••• Applicant. 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• •• Respondents. 

3l.. O:' i;i; .:: : /'.pp !ication no. 924 ~ 1992 
I _;_,.. , . 
• • Cl - ~ - , .. .:. • d • ... - , h/ o 3~ri R.K. Srivastava, R/o House no . 

n , !~ a gar, Jhansi. 

J. • 

versus 

Uni on of Jnd ia through General 
?. ? i 1 \' c. ~ t i. .. l ~ 0 ~ '.'f • 

• • • Ap ;J lie ant. 

Manager, 
\ 
\ 

Central 

~~cl • • • • .12/-

• • 
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, 

-
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Chairman, Railwa,t Recruitment Board (Previously 
known as Railway service Commission), Bombay 
Central. 

• 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

O=i;~~=! ~p~lication no. 1072 of 1992 

Mohammad Israil, S/o Shri Mohd. Gani, R/o ward No. 2, 
near Railway Station Harpalpurr Distt. Chhatarpur. 

• 
l. 

ii. 

• • • Applicant • 

Versus 
• 

Union of lndia through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Recruitment Board (previo~sly 
known as Railway Service Commission), Bombay 
Centra 1. 

iii. Divisional Railway Manager, Central Railway, 
Jhansi. 

• •• Respondents. 

3:J.,. Original APplication no. 1073 of 1992. 

Jagdish Prasad Tewari, S/o Shri Baij Nath Tiwari, Rio 
Villa ]e S unr a hi , Post Tindwari, Dist t. Banda. 

• • • Applicant. 

versus 

I . .. , 

. 
l • J ni-::>n of India through General Manager, Central -p 

Ra jhe y, Bombay VT. 
• • 
ll. Chairmen , R9i lway Rec:J;"uitment . Bo9rd~ 

kn own as Ra1lway serv1ce Commlsslon1 
~e n ... - - 1 "' ".1. c ~ 

( J'?re vi ous 1 y 
t3ornbay 

iii. Divisi ~na l Rai lway Manager, Central Railway, 
Jhansi. 

• • • Respondents. 

3 5'. Ori gir.al APplication no. 1074 of 1992 

P :·,o-1'1:"': s -...a :- ..:;:- Srarma , S/o Shr i U.S. Sharma , R/o 7 2 , 
Nanc 0 \·,ar , G::;ku l, Muthura . (U.P.) 

• • • 
\ 

' 
~\: •• • 13/-

4 ...... 

I 

• 

s 
f 
I 

I 
I 

I 

I 

ll 

• 

J 



• \.:.. 

,. 
• j 

I ... 

: 
'l ' 

1. 

ii. 

iii. 
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~rsus 

Union of India through General Manager, CP.ntral 
Railway, Bombay VT. 

Chairman, Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central. . 

Divisional Railway Manager, Central Rai~w•f• 
Jhansi. " · -

••• Respondents • 

36. Original Application no. 1075 of 1992. 

Mohd. Aslam Khan, 5/o Shri Mohd. Yusuf Khan, R/o 114, 
Mewatipura, Jhansi. 

• • • Applicant. 

~rsus 

i. Union of India through General Manager, Central 
Railway, Bombay VT • 
. 

ii. The Secretary, Railway Recruitment Board ( previo­
usly known as Railway service Commission), Bombay 
Central. 

iii; Divisiona 1 Railway Manager, Centra 1 Railv ay, 
Jhansi. 

• • • Respondents. 

3Y. Original App lie at ion no. 1076 Of 199 2. 

Bhar£Jt Shushan, S/o Shri Keshav Das, R/o Poonch, Moth, 
Dis t t. Jhansi. 

• • • App lie ant • 

VelS.ls 

i. Union of India through General Manager, Central 
Railway, Bombay vr. 

ii. Chair man, Railway Rec=uitment Board (previously 
known as Railway Service Commission), Bombay 
Ce r.t:- a 1. 

iii. Divisi o~.: ! 
Jhansi. 

0 :>.; l .. t.:l\1 
- · -- - .. · -1 

• • • Respondents. 

3e. Original Appli:at i o~ no. 1077 of 1992. 

As hC, k f:ur.1cr Verma , 3/ ~ :;!-• .:.:. ~ -s. \ 'e l!;;a , R/o 153, Purani 
·. ,::. • h c i, Jh ans i • 

• • ~ Applicant. 
t\t\.. •..• •. . 13/ -

J • 

; 

I 

' I 

~ 
I 



•• 
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versus 

Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. ChairEn, Railway Recruitment Board (previously 
known as Railway Service commission), Bombay 
Central. 

• 
iii. Divisional Railway Manager, Central Railway, 

Jhansi. ~ 
' 

:. • Respondents • 

. 

3f. Original Application no. 1078 of 1992 

Shakil Ahmad Hasmi, S/o Shri w.A. Hasmi, R/o Devganpura, 
Post Panwari, Distt. Hamirpur. (U.P.). 

i. 

• • • App lie ant • 

Versus 

union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman; Railway Recruitment Board (previously 
known as Railway service Commission), Bombay 
Central. 

iii. Divisional Railway Manager, Central Rai},.ray, 
Jhansi. 

• • • Respondents. 

,j'. original Application no. 1081 of 1992 • 

V~ j ay Kumar Dwivedi, S/o Shri c.s. Dwivedi, Rio Village 
Takali (Hastam) P.O. Hastam, Via Khurhand Station, 
Distt. B nda. 

~ 

• • • Applicant 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Cha irman Railway Recruitment Board (previ ously 
known as Railway Service Commission), dombay 
Central. 

-

iii. Divisional Railway Mananer, Cent ra l Ra ilway, Jhansi. 

• • • Respondents. 

~. Original App lic ati on no. 1C83 of 1992 

S..:1nja y Kurr.ar Sri ... a stava , S/c.. S hr J .tl ~ . i..Srivastava, R/o 
lCJJ , Ma n .. ~-.:: Fui a t~ o gdr , .J~u r. ~ ~. 

-· ... .; 

• • App 15 cant • 

s\. . .. 15/-

• 

" 

• 

• 

~ . 

J I . 
I , 
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versus 

1. Union of India through General Manager, Bombay VC • 

ii. Chairman, Railway Recruitment Board {previously 
known as Railway service Commission), Bombay 
Central. 

iii. Divisional aailway Manager, Central Railway, Jhansi. 

• • • Respondents. 

1395 of 1992 

Vinod Kumar R. Shrotiya, S/o Shri Raja Ram, R/ o M. Lal Ganj 
Rarrpur, Jhansi. 

• • • Applicant • 

versus . 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Service Commission{ now known as 
Railway Recruitment Board), Sombay Central. 

iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents • 

4j. Original Application no. 614 of 1993. 

Ajit Kumar Sriva stava. S/o Shri K.B.l. Srivastava, Rio 
902 Kalyani, D Civil Lioes, Unnao. 

• • • Applicant • 

Versus 

i. Union of India through General Manager, Central 
Railway, Bombay VT. 

ii. Chairman, Railway Recruitment Board, Bombay Central, 
Bombay. 

iji . Divi s i onal Railway Manager, ce ntra l Railwa y, Jhansi. 

• • • Responde nt s . 

4~. Origina l APplication no. 1060 of 1993. 

Anand Kumar Sharma, S/o Shri B.s. Shar ma , Rio (C/v} :~r! 
G.D. Mishra , Pratap Ganjpura, Jagdalpur, Distt. Bastra. 

• .. -. 

• • • 

vers us 

App licant • 

, I 

• •• • l o / -

I 
I 

"' I ... 
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Railwa y, Bombay VT. L ' . 

ii. Chairman, Railway >·Recruitment Board, ( Bombay Ce..ntral 
Bombay. ·· 

iii. Divisional Railway Manager, Central ~ailway, Jhansi~' 

• • • Respondents • 

Original Application no. 1465 of 1993 
. 

Sanjiv Kumar Tiwari, S/o Shri R.N. Tiwari, R/o Gandhi Nagar · 
Konch, DistTict Jalaun. 

i. 

ii. 

iii. 

••• Applicant • 

Versus 

union of India through General Manager, Central 
Railway, Bombay VT. 

Chairman, Railway Recruitment Boam:t, Bombay Centra~ 
Bombay. · ~-· 

Divisional Railway Manager, Central Railway, Jhan~ ·• 
' ••• Respondents. 

4. Original Application no. 20 o~ 1994 

Arvind Srivastava, S/o Awadh Behari Lal Srivastava, R/o 
307, c.p. Mission Compund, Jhansi. 

• • • Applicant • 

Versus 
\ 

i. Union of India through Secretary, Railway Board, 
Ministry of Railway, New Delhi. 

• • 
l.l.. General Ma nager, Centra l Railway, Bombay Vf. -~ -

iii. Chairman, Railway Recruitment Board, Bombay Cent:fL l 
Bombay. 

• • • Respondents. 

4V. Origina l Applicat ion no . 10 of 1994 

Promod Srivastava, S/o Shri s~s. Srivastava, R/o 157, 
Chaturyana , Jhansi. 

• • • Applicant. 

Versus 

i. Un-i cn of I nd ia through General Mana·ger, t.,;entral 
h a i~ way , Bomba y Vf . 

ii .. 

-· -.. 

: t rrr r t Board, Bombay Ce r.tr a 1, 
I 

~~l ..... 17/ -

-' 
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iii. Divisional Railway Manager, Central Railway, Jhansi. 

• • • Respondents. 

41• ~iginal Application no. 402 of 1994 

Lala Ram, slo Shri Kashi Ram! R/o 487/3, Near .Junior 
High School, Nai Basti Jhans • 

-
••• APolicent, 

• • 
• 

versus 

i. Union of India through Secretary Railway Board, 
Ministry of Railway, New Delhi. 

ii. General Manager, Central Railway, Bombay VT. 

iii. Chairman, Railway Recruitment Board, Bombay Central 
Bombay. 

• • • Respondents. 

4$. Original Application no. 413 of 1994. 

Mahendra Kumar Agnihotri, slo Shri Bhogi Ram Agnihotri, R/o 
422, Station Road, Lalitpur. 

• • • Applicant. 

versus 

i. Uni?n of India through sec:etory, Ra~lway Board, :·. 
MinJ.stry of Ra:Dways, New Delhi. 

ii. General Manager, Central Railway, Bombay Vf, 

iii. Chairman, Railway Recruitment Board, Bombay Central, 
Bombay. 

• • • Respondents. 

~ Original Applic ation no . 488 of 1994. 

Sunil Kumar Bhatnagar. S/o Shr i K.B. Bhatnagar. R/o near 
R .E. Co!Ol}y, Civil Lines, Lalitpur. 

• • • .~pli~ant 

Counsel for the applicant Shri R.K. Nigam. 
versus 

J & • ~ • 

i. Union of India through Secretary, Rai lway Board, 
Ministry of Ra ilways, New Delhi. 

ii. Genera l Manage r. Centra l Railway, Bc:"lbay vr. 
iJj. Ch c:d iman, Rai.~o.J a ·' Re c"' uitr:ent cc3r c ! Br1 .~a'l Centr al, 

3 -~ 1. •• 
....- ~ L. \.J I • 

••• P05ponde nt s . 
Counso 1 f 0r the Respondents Shri A. v. Srivastava . 

) . • • •.• 18/-
h· ~ 

I 

l 

1 
~ 

I 
I 
I 
I 

~ 
I 

r· 
cy 
I 
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Original Application no. 141 of 1988 

Km. Indra Singh, ~JDio Late Shri Chandan Singh, R/o 536, 
Nanak Ganj, Sipri Bazar, Jhansi. 

I • , , Applicant. 

Counsel for the applicant. ShriAlok Dava 

, ..... 

versus 

T L - ,,..,..: __ ,.,.,r T-..J_;.,. ~: - - · ·-&..41..6 
IIC vaa.a.vaa """ .a.atu•u .'-'••• ....,w~·· wa•-

Central Railway, Bombay VT. 

ii. Railway Serivce Commission, Bombay. 

' 

• • • Respondents. 
' 

Counsel for the Respondents. Shri H.P. Ghakorvorty 
Shri v.K, Goel. 

J.USTICE B.C. §AKSENA. V,C, 
. . 

These 50 o.As involve a.lJiost identical questions of 

fact and law. They are, therefore being decided by a common 

order!. 
' 

2·, The brief facts are that dtn Employment Notice No~ 

• 
-

2/80/81 was issued by the Railway Racruitaent Board Bombay•. 

This Board was previously knov.n •s Railway service Comra-h si.nt. 
0. -,,ch~~ ~ ~-"-

In the s~id Employment Notiee ,var!ous non-tlchincal catt~ries, 
" category No~ 25 had been indicated for the post of Prebationary 

Asstt. station Masters i, The applicants state that they had 

applied in response of the Siid Employment Notice for the said 

post viz Category No1, 25. They were called t ,o appear at the 

written test held ...... 0) 1 ~ ~ 1 OQ 1 v•• ..... •- ._...,.._..._. • They were also shown as 

successful at the written test and were called to appear at 

an interview 'k«s:k held on 31.3·.1982 at Bhopal or other 

cen tr~s . The appliccnts !L~~~~r c~ se ~~ ~hat CP~s~quently 

'~,\. .••• pl9 

... 
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they were asked to attend the psycholegical test held in the 

office of the Beaponjent No~2 at ChurCbgate, Boabay on 12~~.82~ 
• 
\~ . 

the further caae 6f the appllcanta"tut thereafter a notice 

was dlsplayetl at the notl~ board of :tt. a.apondeftt Nct\2 
• 

indicating that sare ·11awat1gat1ena are in proceas &nc1 •ft.er 

e.-- "i etion of the investiaatlens the resUlts wUl be declared . . . 

and the appointment orders wUl be t•suecl for ~icb equal 

nlaber• of posts were btti.ng reseot ved!. The appllcenta stated 

that a ~· ••d• representation on on 11'.~1.88 .tlich vet ne 

responaefi. 

3 ·. In the •eant:1Jie 
_sc,JY\'~ 

it appeara that Lthe candidates 

filed Qt\s lhder Section 19 of the A .• T. Act before the Bolabay 

Bench and the said O~s were decided by an erder dated 14.2~91 
. 

The applicants have also made reference to decision by this 

Ben~h of the Tribuna l viz; (i) O.A. No~ 936 of 1987 

Smt. RaJ KUDari Sha rma Vs!e Ulion of India decided on l5.~.9l 

(1i' O.A. No·. 318 of 1989 Rajesh Kunar Shivhare and 'ks Vs r. 

Uhion of India decided on 30.9~1991~ 

The applicants further ease is that after the 

said judgments the applicants approached the office of the 

Respondent no•.2 to bestow the same benefits arising out of 

t he saic judgments to the applicants but he was told that 

he shc.uld a l so br ing such a direction from the Tribunal. The 

applicant further contend that no inquiry had been conducted 

in the matter and at any rate the appl!c~nts have not been 

allowed to participate in the process of · inquiry. The ir 

f urther case is that •• ia the entire examinat i on ha s not been 

r;:.n r-r ' !,. r! d a"'ld the appointment order~ h? ve beG:l i s s uE d c- r. c t 

I -· ., 
.. 

/ ' 

, .. 
'• • · .. ;:.... J 
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• .. 
circular has alae been issued on the s111e subject on ~~f.90i. 

'. the Respondent net.2 has filed a written sta'blent' in f 

1lllost all the O.Ast. therein the plea!the O.As being barred by I 

..Ser 
lillita~lera •• provide~ ill sectle 21 ., the A.T .Act baa a.een 

. 
ra1 .. tlte ~t baa been itatecl tha~ •• far •• the app~1canta are 

~~!·u~ernad: the final aelectien ef *kia Cite gory t:W~ ~ == 
f 1nal1sed during Dec111ber 1986 and the n .. • of the lpp.licanta 

do not find place in the final panel 1as~d., •• they had 
I 

not secured adeq-.te •arks to qualifY'• The O.As were f 1led 

I 

·I 

in the year 1992·. A further plea taken 1n tbe CO\IIter aff ida- I 

vit is that the cause of action on the basis of \lilich tbe>- O.Aa 
~ 

are being filed aannot be said to laeve occurred within the 

territorial jurisdiction of this Tribt.Wlal·. 'lbe faployment 

Notice was issued by ' the Respondent No~2, the office of .hich 

is at Bombay. The further plea taken is that the place of 

stay of the applicant would not determinejl the jurisdiction 

to file the o~. It has also been pleaded that the orders 

issued by the CAT Bombay Bench or Allahabad ~ncb does not 

b
'i'\. afford a fresh cause of action and the O.As are barred y 

time '• It has been pleaded by the respondent no .2 that 

said circular has no connection with the present petition. 

It wa s meant for fixation of seniority of selected candidates 

and since the petitioner ~s not qua lified for final se l ection 

he has no claim for appointment. No rejoinder affidavit 

appears to have been filed in any of the o.As. 

6 . 

part i es. 

7 . 

we have heard the l earr.ed counsel for the 

I 

d e.c.t\ e 
We may f irst Uiifi.6l. the p!·e lim :'~na ry objec tiorts with 

~~~ 

... ~gaxd :., , the rr.a i.r.tainabil:ty c: ~ i.. hi <.:· C..t.. .~., th~ ct.J l .. , 
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• 

of want of territori.-1 j urisdiction•. Admittedly, the .. 

Employment Notice was issued by the Rail~y Recruiteent 

Board, Ba•bay and the result was requ~ed to be declared by 

the RaU•Y. B8crult•ent Board, B c•bey·. 'Dle applicant• haw 
,. 

sought the .... relief· of_. •it of und•ua to be t.sau.d 'to the 

respondents to issue tbe appoint.e~t order in fa~ur of tha 

•ppllc.nt within a tilae bound peried 1n consonance wi'th the 

jud~nt ef this ! ribWtal 1n o.A. Not. 318 of 1989 elated 
. . ~~ 

30.9 .199lt. since the respondent net.2 is 'outside territo-

rial j ..U411ctt.n of the TribW'lal eviqel'ltly such a directien 

c.nnot be issued to the respondent no~· The provisions 
(.lA) 

of Art~e 226 of the Constitution of Indu will not goven the 
. "~ 

sit.Mtien~. The territorial j uriadiction of the Allahabad 

Bench of the Tribunal has been laid down •• section 19 (l, 

of A.T. Act provides that: 
I 

• subject to the other provisions of this 

Act, a person aggrieved by any order 

pertaining to any matter within the 

jurisdiction of the Tribunal a ay make 

an application to the Tribunal for the 

redressal of his grievance ." 

Thus for the purposes of 11ain~inabUity of the O.A. the 

s ine quqr)non is that khc it seek redres sa l against any or de r 

i«~ pertaining to any matter within the jurisdiction of this 

Tribunal.~vidently since the Railway Recruitment Board 

Bombay, respondent no•.2 was competent to declare the result 
l~~ 

end it being 1G k•~outside the territorial jurisdiction of 
• tt:,~ I 

tht5 Ben~ of 1rtli t riblllal the a pplicants cannot seek 
ihe,~ . v; 1 

r~d.ressa l of ~ grievance 'dlJ;t:h of not be in9 gi,·en ~ry 
\'1 l 
f $.\.. 

c~pointuent crde-r by respondent r.-:.2 • In E-r. i:. ~ c.ir.e: c. : 
under Sub Sec . 

powers conferred M.J(a/(1' of s ect ion 18 A.T. Act the Central 
\ 
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Govt. has issued a notification laying do¥11'\ the jurisdictien" • 

of the ·various Ben~es of the TribWtal'• In respect of the 

Allahabad Bench wl.e ·.flt lt.llr.B~ the territorial jurisdiction 

a a indicated 1n tbe not if 1catien dated 1._9te88 .tlicb •• 

publi~hed ln the Gazette of JncU.• Extr•er .. inazy dated lt.9c.&8 

at Pg-. 1 is • st•t• ef U.P. (excluding 12 41s'b-ict.a MntienH . ' 

\l'lder sl .. not.4 WMier the jurisclictien ef the Luc:know Bench 

w.e.fe. 15t.lte91). lbe final list has •lso been shoslfl to have 

been p\itlished by the respondent ~o.2 •t Bt•hayt. Thus • 

are satisfied that for •nt ef territorial jurisdiction _~ 

Bench of the Trib'Lmal carvaot take cogn.1zance of these o..G': 
a. we ••Y now proceed to consider the plea of ~e 

O.A being barred by l~itation •1ch h•s ~en r•t.Jecl on behalf 

of the respondent no·.2·. the selec:tien was .. de in 1982 and 
• when certain discrepancies was fotmd inquiries were held and 

on completition of the inquiry the final selection list was 

issued in December 1986. The O.As have been filed in 199!,· 

Clearly the O.As are barred by limitation as provided under 

section 21 of the A. T. Act. The learned counsel for the"'b 

applicant subnitted that similar matters were taken ~ ~· 

consideration by the Bombay Bench of the Tribunal as also by 

this Bench of the Tribunal and the decision by th i s Bench of 
... 

t he ribunal in the afore s aid ~s were r ender ed i n September 

1991 ~ile the dec~s~on _by the Bombay Bench of the Tribunal 

It is fairly well settled that a decision of a 

"'"' '.trt or Tribunal does not afford a fresh ca use of a c+ "-~n 1• -
''""' ~ qu<:st i on of l aw wh ich came to be dec i ded could very we ll 

h\ec .~ \ .. 
. ,r __. '-·- t h"' ~ -- l.'r r:. n t wt t h in th~ • ':" ' '- ............... , • r;r.,,,, .. ..... -" ltJ )' v "' r' _....,_ •'-' - · · 

' . ,... .. ·-

Having f cti l ed to do SC> they cannot ba 

n e r in~ of l lm i t o-
. t. rt~~ L 

p-:n i t ted" that 

\ 
\-). • • • p23 
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the decision ~ the 1ribunal &a other case •h 1\et afford~ a. 

fresh cause of action~ The case law on the question has been 

considered by the Madras Bench of the Tribunal in a case 
I 

repc.rted in 1994(28) ATC 810A.I.P.E.u Clasa III Vst. lbion of j 

India and O:a. WI are 1n nspecUul agreeaent with the view 

"" t~k•n in the s1itl AecisionP. ••- tbefef.or~ hold that the O.Aa 
I 
• 

are barred by limitation~ IH 
Il l 

10• we uy now proceed to analyse certAin dec1•1•n• 

a1ted at the bar. The Boaabay Bench of the Trib1.n~l vidEt ita 
' 

j ud~ent dated 14'.2·.91 had observed tt)at •ost of the applicants I 
I 

~ were not declared selected ~cause they have obtained less 
• 

than 150 •arks The Bench in its decision rendered on 14•.2·.91 
'rna.l'R !t ~"e.. 

7 11 held that the cut# off & La arbitraxtlJ as it l•id do.n 

cert~in qualifying aarlts 1n excess of 355'6 even though 

sufficient nu,ber of persons were not going to join the 

services a.a even those whe had secured less than l~O •arks 

had to be appointed to fill the available vacancies which 

were advertised./~tain directions were given to the respo- 1 

< i> . I 
ndentsAto identify the actual number of vacancies in the Emple-

yment Notice No. 2/81-82 and the vacancies in e•ch category 

have to be further earmarked. This is for category no~.25 ·. 

(1i ~ The respondents shall further find out as to how many 

candidates, who appeared in the said examination, 

ha ve bEen 5€lected fina lly and given appointments 
Several 
~~tk•• other directions were also given which would not be 

relevant for our purposes. Except to note that in compliance 

with the directions given in the said order the High Po~r 

Ccrumittee gave its re port. Thereafter a contempt petit.ie»n was 

filee ond in the c ontempt petition Bombay Bench passed an ol u~r 1 

1\ 
d c1t ed 6 ' • .!.0.91 dir ectfnq thC~ t all those a pplicants .. .me have 

\ 

• 

• ... 
. 
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secured 100 or more 11arks out of 300 shall be ••tiel to have 

been recanmended for Category No~.25 and the General Managers 

of the respecti.e Rail.ays shall teke steps to consider 
. 

whether these applicants can now be grtntecl appelnt-.nta 
, -- -

1n the vacancies IIllich we have 1nd1catetl , within 'two •.ntha 

'7 
fr• tbe ct.te fJf receipt ef the order'-

11. The respondents thereafter filed civil appeals no~ 
I 

1821-31/1994' and the lion 1ble s...,r•e Court Yide its judgaent 

delivered on 29~9~994 set aside the order dated 6~0L9~ 
l . \ 

passed by the Boabay Bench of the Tribunal\ It did not lflnd 

any arbitrariness ~ the c~ eff marks which were also aaopted 

by the High Power Committee~ Thereafter certain other 

petitions wer~ filed before the Botabay Bench·. lhelleatling 
• 

O.A 4s 280/91•. The 14 OcAs were decided by a CCJnloon judC}Ilent 

dated 1'.2.95 and they were dismissed on the ground of lmi-

tation as also on merits ~. 

12. The learned counsel for the respondents has also 

placed for our consideration a decision rendered by the -
Jabalpur Bench in O.A. 4Cl>/88 decided on 6(.2,.95. 

c...;,\Jh 
Bench took the view that~the decisiGns 1n appeals by the 

Hon ' ble Supreme Court through its judgnent dated 29 .9'.94'. 

lhe ~atte1 ha s c~e to an end and dismis sed t he ~ holding 

the applicant- was no~ entitled to any relief~ 

13·. These O.As have uu to suffer the same fate~. They 

are barred by limitation. not maintainable befere this Bench 

and even on merits no case for interference is made out. 

All J~~ _O.A.s are therefore d ismissed~ No ord·~rs as to ;osts 

•• • ~ to . ... . . , --
VIce_ ' \.. ~ T ... ~· £. " - .. . " _.. ... ... ~ 

' ·-· ·-
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